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IPlmwl in LIbrary. See No. LT-63171 
ti61. 

(d) Copies of the report have been 
f()n~nrded to the Ministry of FO'Jd 
~lIld AgricultUJe and Community 
Dt'vdnpmenl <Jod Cooperation and the 
St3h' Gove: nment:-:: for necessory 
;Iction. 

Irrigation ProJects In U.P. 

5425. Shrl Vishwa Na~b Pandel": 
Will the Minister of IrrIJation and 
Power IJe pleased to state: 

(a) the number and names of the 
i:Tigation pr()jccts submitted by th~ 

Gnvprnrnent of Uttar Pradesh to th~ 
Central Government for approval 
during 1964-65 and 1965-66: 

(u) the tutal expenditure involved 
in all these projects; and 

(cJ the names of the projects con-
sidered for inclusion in the Fourth 
Ji'ive Yf'ar Plan; 

l'he Minister of Irrigation and 
Power (Shri Fakhruddill Ahmed): 
I aJ The following lour projects have 
heen submitted bv the Government 
"r Uttar Pl'adesh t~ tbe Celltral Water 
lind Power Commission during the 
period from 1s1 April, 1964 to 21.1 
March, 1966: 

1. Sarju Canal. 

. ) Haripurn Reservoir. 

3. Gularia Dam. 

Ko~h Irrigation Scheme. 

(b) Al'('ording to project reports, 
an expenditure of about Rs. 54 crore~ 
i!' involved in these projects. 

(l') Thp ~'ourth Plan prol(ramme has 
lIot so far bf'en finalised. 

Beseveb Schemes ill U.P. 

5426. 8bri VlshwIl Natb Pandey: 
Will the Minister of Irrigation and 
Power be pleased to state: 

(u i whether any research schemes 
haVe been sanctioned or are propoled 
10 be sanctioned by the Central Board 

)[ Irrigation and Power in Uttar Pra-
lc.h during 1966-67; and 

(b) if so, the details thereof? 

The Minister of Irrigation and 
Power (Shrl Fakhruddin Ahmed): (a) 
Yes. 

(b I A statement is laid on the Table 
oj the House. [Placed in LioTary. See 
No. LT-6318/66] 

Indus Water Comm.i.sslon 

54%1. Shr; Visbwa Natb Pandey: 
Will the Minister of Irrigation and 
Power be pleased to refer to the reply 
given to Starred Question No. 454 on 
Ihe 25th November, 1965 and state: 

(a) whether any reply has since 
been received from the Pakistan Gov-
ernment regarding refusal of Pakistan 
10 allow the Indian Delegation to the 
IBth meeting of the Indus Water 
Commission on the 21st May. 1965 to 
proceed to Lahore by road; and 

(b I if so, the nature thereof? 

The MiIl!ster of IrrIJation and 
Power (Sbrl FakbrudcUa AlImed): (a) 
y('~. Sir. 

I b) The Pakistan Commissioner for 
Indus Waters has conveyed his sincere 
regrets over the incident and the in-
(,onvenience caused to the Indian 
Commissioner and his advisers . 

Gold Smu"UIll' ID Bomba,. 

5428. Sui Bam HlUkh Yadav: 
Sbrl VlBhwa Natll PaDde,.: 

Will the Minister of FiIlance be 
pleased to ,tate: 

(a) whether it is a fact that th(' 
Marine Preventive Section of the 
Central Excise Department have 
seized gold with foreign n\arkings 
worth Rs. 6.5 lakho from a car at 
Altamount Road (Bombay) on th.' 8th 
March. 1966; and 

(b) it so, the action taken by Gov. 
ernment in the matter' 

The MIDi8ter of FIDaMe (Sbri 
SachiIltln Cbaudlaurl): (a) On 8tb 




